
LOK SABHA DEBATES 

LCK SABHA 

Friday. August 19. 1966/Sravana 28. 
1888 (Saka) 

The Lok Sabha met at Eleven of the 

Clock. 

) [-MR. SPEAKER in the Chair 

ORAL ANSWERS TO QUES'£IONS 

Khadi and Village Industries CommiIoion 

·539. 8hri 8bree Narayan Das: 
Shri PrakaSh Vir Shaslri: 
Shri J agdev Singh Siddhauti; 

Shri Hukam Oland Kacbhavalya: 
Shri Ragbnnath Singh: 
Shri Bihhuti MisIua: 
Shri K. N. Tiwary: 
Shri Sidheohwar Prasad: 
Smi P. R. Chakraverti: 

Shri Vishwa Nath Pandey: 
Shrimati Ramdul3ri Sinha: 

W ill the Ministet _ of Cotl1lllelCe be 
please~ to stak: 

(a) whether any Committee has been 
appointed to review the working of the 
Khadi and Village Industries Commission; 

(b) if so, its terms of reference; 

(c) whether the Committee has submit-
ted any interim report; and 

(d) if so, the broad features thereof? 

The l\finister of Commerce (Shri Mann-
bhaI Shah): (a) Yes, Sir. 

(b) The following are the terms of ref-
rence:-

(i) to assesS the progress made in 
"hadi and village industries since the 
_atablishment of the All Jndia Khadi 

&: Village Industries Board in 1955 and 
to make recommendations to strengthen 
and expand the progress 01 kharli and 
village industries in the country; and 

(il) to suggest any structural or com--
titutional changes that may be need-
ed 4I order to improve co-ordination 
between the Khadi and Village in-
dustries Commission on the one hand 
and the State Khadi and Village In-
dustries Boards, Co..operative Societies 
and other Institutions On the other. 
having regard to the experience SO far 
gained in the working of the program-
me. of the Khadi and Village Indus· 
tries and in the context vf fhe projec:~d 
programme in the Fourth Plan period. 

(c) No, Sir. 

(d) Does not arise. 

Shri Smee Narayan Das: May I know 
what is the composition of the reviewing 
committee? 

Shri Manubhal Shah: There are in all 17 
members headed by Shri Asoka Mehta, the 
Minister of Planning. Shri Dhebar. Chair-
man of the ~adi Comtn,ission is a mem· 
her. The other members are Shri Tyagi. _ .. 

Shri Tyagi: I never accepted it. 

Shri Manubbal -Shah: I am sorry; I 
wanted to say that he had withdrawn. Shri 
Khandubhai Desai, Shri Kamath. Shrimati 
Savitri Nigam and Shri M_ P. Bhargava. 
Members of Parliament are members of 'this 
committee. . 

Shri Sbree Narayan Das: May I \now 
whether any time-limit has been fixed for 
the .ubmission of the final report by the 
committee? 

Shri Manubbal Shah: Not so far. But 
I hope it will he submitted within 6 months. 
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Shrimati RamduJari Sinha: May I b,ow 
what considerations have weighed with the 
Government in. the appointment of such 
a committee and whether it was appointed 
<m the basis of some suggestions received 
by any person or authority or they have ap-
pointed it on their own motion? 

Shri Manubhai Shah: Usually whenever 
the House has approved of any statutory 
Commission or Board. it has been custo-
mary for Government to review periodical-
ly the working of such autonomous bodies. 
We have appointed recently a committee 
for the Tariff Commission, a commiuee for 
the Forward Markets Commission. etc. In 
the same spirit, in the light of 10 years 
of working, it was thought advisable by 
Government that we should have a high-
powered reviewing committee for the work-
ing of the Khadi Commission. 
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New VldGria Millo, Kanpar 
*540, Sbri tBagri: • 

Dr. Ram M3DOhar Lohla: 
Shri Kishen Pattnayak.: 
Sbri Madhu Limayc: 
Sbri Ma...",.: 

Sbri Ram Scwak Yada .. : 
Sbri Hnkam Chand Kachhavaiya: 
Shrl Bbagwat Jha AJad : 
Sbri Souavane: 
Sbri Raghunath Singh: 

Will the Minister of Commerce be pie ... 

ed to refer to the reply given to UMtarTed 
Quesion No, 4694 On the 29th A·pril. 1960 
and state: 

(a) whether· the report of the Com-
mittee appointed to go into the work-
ing of the New Victoria Mills, Kanpur 
has since been considered by Govern-
ment and if so, the decisions taken in 
tbe rna tter; and 

(b) if not, when it is likely to be con-
. oidered? 

The Minister of Commeroe (Sbri Manu-
bhai Shah): (a) and (b). The recOlllmenda-
lions of the IilVestigation Committee have 
been considered and it· has been decided 
in consultation with the State Government 
that the mill company be allowed to go 
into liqUidation. 
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